43 Written [Answers
Oit Drilling by American Com-
panies in Kutchy

*$39. SHRI ANANT DAVE: Will the

. Minister of PETROLEUM AND CHE-

MICALS AND FERTILIZERS be
pleased to state:

(a) whether the American companics
have started «il driling in the Kutch
regivn in Gujarat State;

(b)if s, the progress thereof;

(c) whether any ¢ ntract between the
Indian Government and American com-
panicy, was signed fir the purpcse;
and

(@Y if sy, what are the termy and
conditi ns ¢ [ the contract ?

THE MINISTER OF PETRO-
LEUM, CHEMICAL.S AND FERTI-
LIZERS (SHRT H. N. BAIIUGUNA) :
(a) to (d). A contract was awsrded «n
May 24, 1974 to Reading and Batc
Group of USA f r cil exploraticn « f the
conunental shelf in the Kutch basin,
The marn featurcs of this contract, intcr-
alia, were given in reply to Unstarred
Questivn No, 1238 answered ¢n June
21, 1977.

The ¢ ntractor ¢ nducted rec. nnais-
sance seismic  survey/detailed  sersmic
surveys during October, 1974—May,
1975 and commenced drilling « £ a well
m Outober, 1975. The well was drilied
to 2 Jepth of 4500 mis. But had 10 be
abandoned as a dry wellin January, 1976.
Having fulfilled the obligaticns f r Phese
I of the ¢ ntract, compriting thice years
ending 31-7-1977 and not havirg dis-
covered hydrocarbens in this batn, the
contiactor cxercised the opticn for rer-
minati. n ¢f the ¢ ntract effective from
1-8-1977.

Results ¢ f the surveys and drilling car-
ried out by the Contractcr in « fish e
Kutch arc being cvaluated by the ONGC
on which would depend the possibility
of further ¢il exph rition 1n the basin,

Nationalisation of foreign Firms and
abolition of bnl_;ul names of selected
rugs.

*540, SHRI S. R. DAMANTI: Will the
Minister of PETROLEUM AND
CHEMICALS AND FERTILIZERS
be pleased to state:

(a) whether nationalisatien of foreign
firms and abolition cf brand names of
selected drugs were recommended by the
Hathi Committee; and

(%) by what time these will be imple-
meated ?
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THE MINISTER OF PEBTRO-
LEUM, CHEMICALS AND FERTI-
LIZERS (SHRI H. N. BAHUGUNA):
(a) and (b). The Committee on Drugs &
Pharmaceuticals Industry in their repcrt
recommended by a majcxity view that the
multi-naticna]l fiims shculd be taken
over forthwith. It also reccmmended
that, having regard to the present stage
of development of the drugs industry,
fir the purpose of FERA guidelines this
industry shiuld nct be cligible fcr a
preferencial treziment for items :peci-
fied in Appendix-I to the Industrisl
Licenring Policy. 1973. Fureign undir-
takings operating n this country should
be directed to brirg d¢ wn their equuy
to 40% fcrthwith and turther redvcee it
progressively to 26%,;. In regord w0 abi~
liticn of brand names, the Committee
have recommended that brand nemes
should be abolished in a phesed manner
and that a beguning should be made
for a change-over to generic names stert-
ing with the 13 drugs identified by the
Commuttce. The recommendations of
the Committee are under consideration
and a fina} deciricn is bikely to be taken
s00n,

Use of Placentas and Placental Blood
in Manufacturing of certain
Medicines

*541, SHRI K. PRADHANT: W1l the
Minister of PETROLEUM AND CHE-
MICALS AND FERTILIZERS be
pleated to state:

(a) whether humaen placentas «nd
placental bl od are being used fir the
indigenous manufacture of certain medi-
cines for treatment ¢ f jaundice, messis,
mumps ctc. ;

(b) whetherary resesrch h: s been ¢ n-
ducted in this regasd: and

(c) whether cny drugs have since been
patented and 1f so, the details thercof 2

THE MINISTER OF PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS (SHRI H.N. BAHUGUNA):
(a) Yes, Sir, fcr the manufectwre of
Human Gsmma Gl bulin,

(b) The manufacture of Human
Gamma Globulin fiom Human Placenta
and Placental Bicod has been well estab-
lished and no research is requited to be
conducted on this particular espect.

(c) Messrs Curewell (Indis) Limited,
who are the mejor producers of Humwsn
Gamma Gicbulin, haye not taken out
any patent for this so far. As to whether
any other compeny have obiained
patent, is being ascerteired.





